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Need to  improve transport

6124. SHRI C. K. CHANDRAPPAN:
Will the Minster of RAILWAYS be
pleased to state :

(a) whether there 18 a need to improve
the facilities for the transport of fish, betel
leaves and timber from the railwaystations
in Malabar Disttict of Kerala; and

(b) if so, steps Government propose
to take to the trapsport system
in this region

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) : (a) and (b) Adequate
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facilities cxist for the transport of fish,
betel leaves and timber by rail from
the railway stations in Malbar District
of Kerala. The Zonal Railway Admuni-
stration also reviews these arrangements
periodically and takes necessary action
to move this traffic expeditiously.

Roplacement of contract
catering Departmental
set up at Eatihar
6125. SHRI RAMAVATAR SHA-
STRI : Will the Minister of RAILWAYS
be pleased tostate

(a) whether instructions had been
issyed to replace the contract catering
at Katihar by Dcpartmental set up
and 1if so, why such instructions have
not yet been implemented by the N.F.
Railway;

(b) why step-motherly treatment 15
being given to the Departmental Caterimg
Establishment ovet N.F Railway by the
Railway officers and why contractors are
being backed to give them uniniended
benefits;

(¢) why despite repeatcd demands,
contract catering agreement 15 being
extended by N.F Railway on important
stations; and

(d) why contract catering agrecmental
lower level was extended on 15th De-
cember, 1973 and the Departmental get
up closed on 1gth December, 1973

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHRI BUI'A SINGH) : (a) Yes How-
ever, on reconsideration the instrucuons
were withdrawn

(b) No step-motherly treatment is
being given to the Departmental Catermg
on N.F. Railway and no case of un-mtended
benefit being given to contractors has come
to notice so far.

(c)and (d} Contractcateringisextended
oply at places where the Department is
unable to run or is running at a loss. At
all other places,the existing arrangement
is allowed to continue. Accordingly, the
contract at Lower Haflong station was
extended.





